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(b) Statement by Government arcep-
ting the above Repoit.
[Placed ;n Library.
6628/84.]

See No, LT-

(v) (a) Annual Report and Accounts
~of the Indo-German Tool Room, Ah-
medabad for the year 1993-94 tuge-
ther with the Auditors’ Report nn the
Accounts.

{b) Statement by Government accep-
ting the abnve Report.
[Pluced jn Library. See No. LT-
Tt 6627/84.]

<1 (vi) (a) Annual Report amd Ace-
ounts of the Central Tool Room and
Training Centre, Calcutta, for the
year 1993-94, together with the Audi-
tors’ Report om the Accounts.

(b) Siatement by Government accep-
ting the above Report.

~E [Placed in the Library, See No. LT-

6629/84] .

1. Memorandum  of vnderstanding
(1994-95) between Govt of {adia
and Mazagaon Dock 14d,

2. Memorandim of  Undevstauding
(1994-95) between Govl. of Indig
and the HMindustan Aevommutics Lid

SHRI MALLIKARJUN: Madam, 1 lay
on the Table, a copy each (in English
~and Hindi) of the following papers:—

(i) Memoiandum of Understanding

. between the Government of india

o (Ministry of Defence—-Department of

" Defence Production and Supplies) =zud
Mazagon Deock Limited, for the yesr
1994-95.

[Placed in the Library. Sve No LT
6630/847.

[RAIYA SABHA]

Y. TRst Service
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(1i) Memorandum of Understanding
between the Goyernment of India,
(Mmistty of Defence—Department of
Defence Production and Supplies) cnd
Hindustan Aeronautics Limited, for
the yaar 1994-95,

[Piaced in the Library. See No, LT-
6631|941

Nuotifications of the Ministry of Person-
nel, Public < rievance and Pensions
{Depti, of Personnel aod Tralnlig))

THE MINISTER OF STATE IN THE
‘MINISTRY OF PERSONNEL, PUBLIC
GRIEVNCES  AND PENSIONS AND
THi: MINISTER OF STATE 1IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIMATI MARGARET
ALVA); Madam, I lay on the
Table, under sub-section (2) of
Section 3 of the Al India
Services Act,- 1951, a copy each (in
(English and Hindi) of the following No-
tifications of the Ministry of Personnel,
Public Grievanceg and Peasjons (Depart-
ment of Personnel and Training):—

t1) GSR No. 439(E) dated the
9tk May, 1994 publishing the Indian
Administrative Service  (Recruitment)
Amendment Rules, 1994, .

(2) GSR No. 440(E) dated the 9th
May, 1994, publishing the Indian
Police Service (Recruitment) Amend-
ment Rules, 1994,

{3) GSR No. 441(F) dated the 9th
May, 1994, publishing ¢he Indian Fo-
(Recruitment) Amend-
ment Rules, 1994, (Placeg in Library.
See No, 1.T—6632/%4.]
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